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} ~ shri, Pasﬁpati Nath Jha.’
1/14,2,96 T | Shri, M, L, Paswan.-...'.'.. Registrar 'Incharge;
’ ’ ' Learmed Counsel for the applicant is absent. The N
“ : Defects moted under item mo., 1, 2, 10, 11, 21, 22 & 23 of
N ;s the Scrutigy Report must be removed by 8,3,96,
A ( M. L. Paswan)
PKL L ' S : Registrar 1/C ‘
Shri M.L. Paswan, Registrar I/c 0
D_éfects hii've Anot' been r'emovesd.' List on 3,4,96
for removing defects. ‘ |
- ( ML.Paswan )
: Registrer I/c
, ' o
- ‘ ,
3/1@'..4',?1'9'96 Shri M. L,Peswan, Registrar I/c
. L e 3 - . -
/ : N : It appears from the scrutipy report that
g A defects have ﬁeen removed., Accordingly let it
be regiétered and listed before the Hon'ble Bench
g for édmission on 8.5.1996.

) ‘ o ) : o ¢ M, L, Paswan )
Registrar I/c
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4./ 8.5.96., . " Nome for the part183~ - | %
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| ’ | o Let th:.s case be listed for hearlnq- on
T IR B ERRE Y. dtouel w@is, 1o
admlSSan on 14 5 96. !
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5/14 05.96 - Counsel far the‘app11Cdnt' Nom%} .

. - This is the second time when no one . v\%
has appeared ~ffor the: épplicant. The@mse| is

dismissed for non-prosecution..
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